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Declaration of Assets and Liabilities

2025-26

Y‘ear'! srssaElanan

srardabd EAm N

I,SHI‘DHﬁRA—[HK“”‘t& son/daughter/viife of SHALLURAM. PRASAD

years, belonging to Bihan Lo ‘QMVQ—AQ—C'Q"“-"W

service and presently warking as Q—FE'C&A:H&LDIM

give herein belew the details of the assets (immaovable, movatle, bank balance, etc.) of

miyself, my spouse and dependants®;

Detalls of movable agsets

A

{Ass&t.é in joint name indicating the extent of joint cwnership will also have to be

Sr,
Ho.

“Description

Self

Spouss
Nama{s)

Dependant-1

Name

Cependant-2
Hama

Dependant-3 |
Etc. Nama

{i) :

Cash

10, 650

Pl

-

{ih)

fﬁéi:o-stts in

Banks, Financial |

Institutions And

Non-Banking

. Fingnciafl -
: Companias

| Bonds,

Debentures and
Shares in
companies

Rof-12
@ ANDHAN
RANK

é&f‘lﬂu—_ P

NG

{iv)

[ Other financlal

institutians,
NSS, Postal
5avings, LIC

{ Policies, ekc

)

Mator Vehicles
(delalls of
make, etc,)

ecooty

Erorge

: (i)

Jewellery (give
details of
weight and

i valug)

; 2049

' (J'\O\Cl‘ IOAm

¢ ve-1eg

{vit)

Other assets,
such as values

of claims /

P intéresis

el

e

Hote: Waua of Boads / shares / Debontures as per the latast market value < Stogk
Exchange in respect of lsted companies and as pers books in the case of non ksted
companies should be given.,

+ Dependant herce means @ perstn

employee,

substantially dependent on tne income ¢f the




B. Details of Immov

2 asset

[Nete: Properties in joint ownership indicating the extsnt of jeint ownership will

aisq have to be lr.dh.ated}
8, | Deseription
| Ho, |

T Salf ? w

(i) | Agricultural Lang
1 - Location{s)

- Extent (Total i
measyrement) :
-Current market value |

- Survey number{s) §____

!
|

Spousc |

Dependant-1 | Dependant-2 |

Hame

"~ Dependant-3 |
Etc. Name

L Mame(s) |

Mame i

!

(1} | Noa-Agricultural Land
- Lacation(s)

| - Survey number({s)

, - Extant (Total

‘ . Measuremant)

-Cureenk market valus

|

|

Buildings (Cemmercial
and residential)

{ | Locatlen{s)

- Survey fdaoor
number(s})

- Extant (Total

| measurement}

| - Current market
value

F () Heusvs ! Apartmenﬁ
| f - Lﬂcz:timis}

{ - Survey jdeoer

f | number(s)

' -~ Extert (Total

| - measyrement)

| - Current market

i vilue

| (v) | Others (such as

it

-—

| i
E[

| interest in property) |
(2

[Mote :

I glve herein below the details af my Eabilities / overdues o public financial
institutions and government dues:-
Fleaze give separate details for each tem)

§r, | beseription o

i

Hame & address of Bank /

Amount putstanding as |

electricity

Ne. Financial Institutions(s} / ] B sivimariaanicsssasiig
r ot . Cepartment (s) 1 :
I f2) (i) Loans fram Banks O i I LSS S
: | {il} Loans from financial —— | 9
‘ institutions e L
l (i} Government Dues: | '
1 {a) dues to departments | ’ e il
" | dealing with government = |
accammaedation |
! ! y Gues Lo cepartments .
! ' dealing with supply of PR ! —_—
water 1 s
_ l {6} duss o dcpn'tm“n ‘
| ieatireg with supply of ; — :
|

%‘M KUWIG/L._




(d} dues to departments —_— _
dealing with telephones i
{2} duas to departments
deaiing with government
- transport {including

aircraft and helicoptess) | e :
{f} Gther dues, if any i

(b) (1) Income Tax including
surcnargs [Also indicate
the assessment year ugto | —
' which Income Tax Return = DR W P KO5 6415
| filed. Glve also Permanent |

Account NMumber {PANY] £ ) i
(i) Wealth Tax [Alsa

indicate the assessment = _—
year upto which Weaith . |
{ Tax return filed.] ’ : —
' {ili} Sales Tax [Only in ’
case of proorietary —
businessi

i

(iv) Proparty Tax T e
C. Personal Detail

GPF/CPF/PRAN Mo, l ) _2-{,0 H”‘H_‘f' ;
Gender :- ME_ ] (M/F) M
prectdn [0l RTOIZ 1389 ] woomwrm

L

Class/Group - i C

{AfB/C)

Cadra - Ea

{Full Name e.3. B.A.5.-Bihar Administrative Service,

G.5.5,- Bihar Secretariat Sarvice oic.)

Home District = PP(T NA

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature %{"‘i L K‘-lmqa—
Name of Employee: SHIDHARATH KuMaR.
ptace:, SATNA .. nesignations.. O FELCE . ATTENDENT
sute- 13| 022026 - pecartrnont: BEHAR LEGILS LATIVE ASSEMBLY

-------------------------------------

in prascribed format.

@ Studbumaatyy Fymon



